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Functioning of Electronic Telephone 

Exchanges 

2557. SHRI MATI LAL 
HASDA Will the Minister of 
COMMUNICATIONS be pleased 
to state : 

{a) the names of the places/cities 
where electronic exchanges have 
started functioning and from when 
State-wise details threreof; and 

(b) names of those places where 
electronic exchanges are to start 
functioning and from when; State-
wise details thereof ? 

THE MINISTER OF STATE IN 
THE MINISTRY OP COMMUNI-
CATIONS : (SHRI YOGENDRA 
MAKWANA) : (a) and (b). 

State Names of 

(i ) U. P. 

places/ 
cities 

Kosi Kalan 

Date from 
which 

working 

. 15-8-79 

lii) Small Automatic Exchange 
field trial) 

(under 

U. P- Bhagwan 
Haryana K achhwa 

do Lakan 
Majra 

do Bapora 
do Chang 

Nov. 79 
Aug. 80 
Sept. 80 

Nov. 80 
Nov. 80 

(i) Electronic Containeri.sed exchanges 
(of the type working at Kasi Kalan) 

(Ii) 

State 

U.P. 
U.P. 
U.P. 

Name of 
place 

Nainital 
Al morn 
Ujhani 

Expected 
year of 

cormnis-
sioning 

During 82-83 
do 
do 

Stored programme control Electronic 
Local Exchanges 

Maha- Bombay 84-85 
rashtra 
West Calcutta 84-85 
Bengal 
Delhi Delhi 84-85 
T. Nadu Madraa 84-85 

(iii) Electronic Trunk Automatic Exchanp 

State/ Place./ Expected 
U.T. City year of 

commis-
1ionlna 

Maha- Bombay 1983·84 
rasbtra 
West Calcutta do 
Bengal 
Delhi Delhi do 
Tamil Madras do 
Nadu 

(iv) Electronic Tolex Exchanges 

Maha- Bombay 1982-83 
tashtra 
West Calcutta 1983-84 
Bengal 
Del bi Delhi 1982-83 
Tamil Madras 1983-84 
Nadu 

(v) Detailed plans for furth~r Electrionic 
Exchanges are yet to be finalised. 

Kuwait Company's Investment Io 
Thal Vaishet Fertilizer Plant 

2558. SHRI B.V. DESAI : Will 
the Minister of PETROLEUM 
CHEMICALS AND FERTILIZERS 
be pleased to state : 

(a) whether it is a fact" that Ku-
wait Internationcl Investment Com .. 
pany advanced Rs. 46 crores during 
the last weeki of December, 1981 to 
India for investment in Thal Vaishet 
project in Maharashtra ; 

(b) if so, whether it is also a fact 
that they have promi~ed to remit 46 
crores more during 1982 for the 
same ; and 

(c) if so, how much of the 
amount so far received from the 
KIIC has been invested in Thal-i 
Vaishet and how much will be inves-
ted out of the funds received so far 
in 1982 ? 
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'{HE MINISTER OF .sr ATE IN 
THE MINISTRY OF PETROLEUM 

I CHEMICALS AND FERTILIZERS 
(SHRI DALBIR SINGH) : (a) and 
(b). As one of the sources of foreign 
exchange for the Thal Project, M/s. 
Rashtriya Cbemieals & Fertilizers 
Ltd. floated bonds (loan) through 
M/s. Kuwait International Invei.t-
ment Company, Kuwait Foreign 
Trading Contracting and Investment 
Company and Kuwait Investment 
Company in the Kuwait market for 
an amount of Kuwaiti Dinars 30 
million (approximately Rs. 95 crores). 
The value of the. bonds has been 
realised in two instalments -first 
instalment of Rs. 47.57 crores on 
21-1~-1981 and the second instalment 
of Rs. 47.59 crores on 21-1-1982. 

(c) Investment in the Thal Ferti-
lizer Project is being made i11 a 
plwsed manner. T he foreign exchange 
available from the Kuwait bonds issue 
wi 11 be used as and when it becomes 
necessary. 

Shifting of Office of Registrar of 
News Papers of India 

2559. SHRl PIUS TIRKEY 
Will the Minister of INFORMA-
TION AND BROADCASTING be 
pleased to state : 

(a) is it true that the office of 
Registraf of News Papers of India 
has been shifted to a very incon-
venient place; 

{b) whether the office does not 
have a telephone and other facilities; 
to have even a glass of water, and 

(c) is it true that the visiting 
journalists and others find it difficu It 
to have even a glass of water ; and 

(d) whether Government propose 
to take immediately steps to provide 
all the facilities 1 

THE DBPUTY MINISTER IN 
THE MINISTRY OF INFORMA-
TION AND BROADCASTING 
(SHRl ARIF . MOHAMMAD 
KHAN) : (a) The new location 
of the Office of the Registrar of 

Newspapers for India is not very 
convenient to the publishers, members 
of the public, etc. who have to call 
on the office. 

(b) and (c). No, Sir. 

(d) Does not aris~. 
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